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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M A. SAYEED

Petition(s) for Special Leave to Appeal (Civil) No(s).16037/2012

BHAGMAN DEEN & ANR. Petitioner(s)
VERSUS
RAM BI LAS & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 28/04/ 2014 This Petition was called on for hearing today.

For Petitioner(s)
M Siddharth Krishna Dw vedi, Adv.
M. Shail Kunmar Dwi vedi, Adv.

For Respondent (s)
M Niteen Sinha, Adv.
M. Vivek Singh, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
Counter affidavit on behalf of respondent nos. 1 to 7
has al ready conme on record.
Service report in respect of respondent Nos. 8 and 9
is awaited fromthe concerned District Court. Rem nder be
i ssued on priority basis.

Li st again on 1.7.2014.
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